INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES: MUMBAL
CAUSE LIST FOR EH /CONSOLIDATION APPLICATION FIXED ON 13.03.2026 COURT

ROOMNO. 2 )
BEFORE S/SHRI SAKTIJIT DEY, (VP)
SHRI MAKARAND V. MAHADEOKAR, (AM)
S | EH& ITANO & | NAME OF THE ASSESSEE D.O.H | BEN
R | CONSO |IT(SS)A. - CH
T T oiM2006 | 4772026 ORIENT STAR TRANSPORT INTERNATIONAL P. LD, 12.03.2026 I
| (TRANSFER OF BENCH)
2 | 9/M/20%6__| 8746/M/2025 | M/S. STAR BRILLIAN __ (CONSOLIDATION) 25.03.2026 B
%747/M/2025 | M/S. STAR BRILLIAN 35032026 B
9118/M/2025 | MS. STAR BRILLIAN 13.03.2026 ¥
9119/M/3025 | M/S. STAR BRILLIAN 13.03.5026 F
3T 93/M2026 | 516/M/2026 | ARC LINE (CONSOLIDATION) 73.04.2026 T
[ 1133/M/2036 | ARC LINE 26.03.2026 I
4 | 98/M2026 | 21682026 | SARTH PRATISTHAN (EARLY BEARING) DOF26,022026 | G
| 2160/M/2026 | SARTH PRATISTHAN DOF26022026 | G
5 | 99/M/2026 6593/M/2025 | BOMBAY TYRES {WITHDRAWAL APPEAL) 16.03.2026 B
& | 100772006 | 4093/M/2025 | Mr JAMES IVAN DANTIS (CONSOLIDATION & EARLY 02.04.3026 F
HEARING)
628/ M2026 Mr JAMES [VAN DANTIS 08.04.2026 _ F
7 T 10U/M/3026 | 789/M/2026 | INDIRA NATVARLAL DESAI (LEGAL HEIR OF LATE SHRI 16.032026 "
' : NATWARLAL BHIMBHAI DESAI) (CONSOLIDATION)
615/M/2026 | INDIRA NATVARLAL DESAI (LEGAL HEIR OF LATE SHRI 14.04.2026 C
NATWARLAL BHIMBHAI DESAD
8 | 10UMP026 | 14482036 | DINKU MUKANDLAL SHAH _ (WITHDRAWAL AFPEAL) DOT 10.022026 | SMC
5| T03/M/2026 | 8832/M/2025 | BANPREET SINGH ATAL & TEGH CABLE PVT LID.,, 25032026 T
‘ " (CONSOLIDATION) T
8832/M/2025 | BANPREET SINGH ATAL & TEGH CABLE PVT LTD., 35.03.2006 ]
3834/M/2035 | BANPREET SINGH ATAL & TEGH CABLE PVTLID, 25.03.2026 T
8944/M/3025 | BANPREET SINGH ATAL & TEGH CABLE PVT LTD., 35.03.2026 T
8945/M/2025 | BANPREET SINGH ATAL & TEGH CABLE PVT LTD., 25.03.2026 ]
5300/M/2025_| BANPREET SINGH ATAL & TEGH CABLE PVT LID,, 18032006 | E
9210/M/2025 | BANPREET SINGH ATAL & TEGH CABLE PVT LTD., 18.03.2026 E
9211/M/2025 | BANPREET SINGH ATAL & TEGH CABLE PVT LTD., 18.03.3026 E
10 3759/M/2025 | JAWED HUSEN MOHAMMED 13.03.202 F
8760/M/2025 | JAWED HUSEN MOHAMMED 13.03.2026 F
8761/M/2025 El ) 13.03.2026 -F
8762/M/2025 18.03.2036 D
763/M2025 18.03.2026 )
$764/M/2025 18.03.2026 D
1 9I7IM/Z025 | SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA 13.03.2026 F
(CONSOLIDATION)
9172/M/2025 | SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA 13033026 F
9173/M/2025_| SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA 13.03.2026 F
781/M/2026 | SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA NOTYETFIXED | 6
§7UM/2026 | SMALL INDUSTRIES DEVEI OPMENT BANK OF INDIA NOTYETFIXED | 6
1z 336/M72026 | RAINISHPURL (WITHDRAWAL APPEAL) 33.042026 N
9183/M/2026 | RAINISH PURI 01.042026 D
13 8331/M/2025 NARESH DHARAMCHAND KAPADIA (WITHDRAWAL APPEAL) 13.03.2026 . B .
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OOMNO. (3]

. Before Hon'hle Justice (Retd ] C Y Bhadang, Presideng &
'Shri Prabhash Shanknr AM ' T

o Gleg Engmccrs Pvt Ltd (for clanﬁcanon)

) 'mea Llfescucnccs Pvt. Ltd

I 'nerbre -s Shﬂ A':_n'it Shukla_ JM & Girish

ITA 2691/M/24

ITA 2713/M/24 .
BMA 28/M/25 : .
- BMA 39/M/25

‘M/s. Wockhardt Ltd: |

M/s. Wockhardt Lad.
M/s. Wogkhardt Ltd.

o M/s Wockhardt Ltd__.

Pun/-

Pun/-

Pua/-
Pun/-.

Mohammed Yunus Att&zWala L/H of Zuleka Haji Attarwala

Gleg Engineers Put. Ltd. (for clarification)

Gcnume Export Agency

o Ind1sol Marketmngt Ltd

‘ Prafulla Pandurang Josh1

Hmdustan UmIever Ltd

. Deepak Dhanra_] Mupana
'_J:tcndra Ku_mar Vgx;m_a . .

Jitendra Kumar Verma '

Ira Mauhk Shah

- Bha.rat Kuma.r Jam -

. ~M1.llward Brown Ma.rket Research ‘Services India Pvt Ltd

'Piud BKSP Toll Ltd

) Shrce Pushkar Chenuca.ls & Fcrtxhsers Ltd. (for cla.rlﬁcauon)
. Shree Pushkar. Chermcals & Fertilisers Ltd (for clanficatmn)

*-Youri Hermans (PH) - : R

* Youri Hermans (PH]
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- COURT ROOM NO. (4} I Before §/Shri Vikram Singh Yadav, AM & Anikesh Banerjee, JM

1 MA 378/Mj25 Sabeena Silk Mills , G/JM
2 ITA 6797/M/24 Bard India Healthcare Pvt. Lid. (for clarification) K/-
3 ITA 1391/M/24 Evergreen Financial Services { for clarification) E/-
4-5 ITA 1623 & 1624/M/24 Evergreen Financial Services ( for clarification) : E/-
6 CO 145/M/24 Evergreen Financial Services ( for clarification) - E/-
COURT ROOM NQ. (5} I Before 8/Shri Sandeep Gosain, JM & Prabhash Shankar, AM
1 MA 61/M/26 Mulchand Shamji Chheda D/AM
COURT ROOM NO.(6] I Before S/Shri. Om Prakash Kant, AM & N K Choudhry, JM
1-2 MA 637 & 638/M/23 Mr. Bimal H Kiri : B/JM

II Before 8/Shri Om Prakash Kant, AM & Pawan Singh, JM

1 MA 01/M/26 Vimal Arvind Kapari ' F/AM
Il Before 8/Shri Om Prakash Kant, AM & Anikesh Banerjee, JM
1-3 MA 98to 100/M/25  Diamond Wood Pvt. Ltd. | : D/AM
COURT ROOM NO. (7 ) I Before 8/Shri N K Choudhry, JM & Girish Agrawal, AM‘
1-5 MA 236 to 240/M/25  Sainath Sakharam Tare : G/JM
| I Before 8/Shri N K Choudhry, JM & Makarand V Mahadeokar, AM_
1 MA 298/M/25 Viacom 18 Media Pvt. Ltd. ' F/JM
COURT ROOM NO. (8 } I Before 8/Shri Anikesh Banerjee, JM & Girish Agrawal, AM
1  MA 159/M/25 KGR Enterprises Pvt. Ltd. o E/JM
2 ITA e777/M/25 Mahesh Vishindas Chandwani (for clarification) F/-
II Before §8/8hri Anikesh Banerjee, JM & Bijayananda Pruseth, AM

1.5 ITA 1180/M/25 Jai Hind Co-perative Soc. (for clarification) Ff-

I Before §/8hri Anikesh Banerjee, JM & Prabhash Shankar, AM

Title Dcvclopc'rs & LLP (formerly Shabri Developers LLP) (for

- 444 4 Ef-
1-5 ITA 6444 to 6448/M/25 dlarification) Ef

IV Before §/8hri Anikesh Banerjee, JM & Jagadish, AM

1 ITA 429/M/26 Girish Bhalchandra Sathe {Pron) ) H[SMC)/JM 10.03.26

2 ITA 6283/M/25 . Satyam Realtors Pvt. Ltd. {Pron) ~ G/JM  09.03.26

3 ITA 8391/M/25 Shridhar Gangaram Anumandala {Pron) G/JM 10.03.26
The following cases are adjourned to 20.03.2026

1 ITA 7192/M/25 Shanti Gold International Ltd. {for clarification) ‘ G/f-

2 MA 33/M/26 Mehta Emporium Jewellers C/AM -

3 MA 233/M/25 Nikson Morris Rodricks B/JM
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